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Giris Narayan Sharma v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All 
10066 

Girish Chandra Upadhyay v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 10062 
Harish Chandra v. Board of Revenue, (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 

10056 
Harshvardhan Rai v. Risha Singh, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC 

OnLine All 10070 
Hemant Verma v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 110 
Isham Pal Singh v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All 

10065 
Jitendra Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 102 
Jyoti Kamal v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 100 
Kashi Prasad v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 10051 
Khoobkaran v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All 10063 
Kirti Verma v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 107 
Km. Deepa v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 10060 
Manish Tripathi v. State of U.P., (Abdul Moin, J.), 2024 SCC OnLine All 10050 
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Praveen Kumar Pathak v. Shilpi Pathak, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 

SCC OnLine All 10069 
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OnLine All 10071 
Rajesh Kukreja v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 103 
Rinki v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 10058 
Shane Alam Detinue v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 10072 
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Vishal Singh v. Devi Patan Mandal, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 104 
Zubeda Khatoon v. State of U.P, (Neeraj Tiwari, J.), 2024 SCC OnLine All 10049 
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A.P. SRTC v. Datla Ramaraju, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2026 SCC 
OnLine AP 244 

Adla Shekar Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 
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Bandi Nagababu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 238 
Commr. of Intermediate Education v. K.V.R. Srinivasu, (Battu Devanand and A. Hari Haranadha 

Sarma, JJ.), 2026 SCC OnLine AP 245 
Coromandel International Ltd. v. Asstt. Commr., (R. Raghunandan Rao and Harinath N., JJ.), 2024 

SCC OnLine AP 5835 
Kessireddy Rajasekhar Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC 

OnLine AP 239 
Latchupatni Param Naidu v. State of A.P., (D. Ramesh, J.), 2026 SCC OnLine AP 249 
Muppidi Avinash Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine 

AP 236 
New India Assurance Co. v. Devarakonda Ramesh, (T.C.D. Sekhar, J.), 2026 SCC OnLine AP 241 
Oriental Insurance Co. Ltd. v. Injeti Naga Raju, (T.C.D. Sekhar, J.), 2026 SCC OnLine AP 242 
Richi Men Silks Ltd. v. CCE, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2026 SCC 

OnLine AP 235 
Sanka Lakshmi Deepa v. State of A.P., (Harinath N., J.), 2026 SCC OnLine AP 248 
Sanofi India Ltd. v. M.R. Chandrasekhara Prasad, (Challa Gunaranjan, J.), 2026 SCC OnLine AP 

247 
Sk. Khadermasthan v. M. Rakshna Kumar, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 

2026 SCC OnLine AP 246 
State v. Bikkina Kondala Rao, (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 240 
Vedala Wilson Raju v. State of A.P., (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 2026 SCC 

OnLine AP 243 
Venkateswara Infratech v. National Faceless Assessment Centre, (Battu Devanand and A. Hari 

Haranadha Sarma, JJ.), 2025 SCC OnLine AP 4951 
  
Bombay High Court   [100] 

Ananda Kondi Satpute v. Shivaji Bandu, (Sharmila U. Deshmukh, J.), 2024 SCC OnLine Bom 5819 
B.S. Sudhishkumar v. Reshma Dyeing (P) Ltd., (Shivkumar Dige, J.), 2024 SCC OnLine Bom 5799 
Bajaj Allianz General Insurance Co. Ltd. v. Mohan Bapuso Kshirsagar, (Shivkumar Dige, J.), 2024 

SCC OnLine Bom 5803 
Bajrang v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom 

5862 
Bhagyashri v. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.), 2024 SCC 

OnLine Bom 5822 
Bharat v. Union of India, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5782 
Camilo Cardozo v. Ana Maria Severina Mendes E. Crasto, (M.S. Sonak, J.), 2024 SCC OnLine Bom 

5876 
Chirag v. Nil, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom 5867 
Dagduba Gangaram Armal v. State of Maharashtra, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5816 
Deshmukh Aamerali Hamidali v. State of Maharashtra, (Vibha Kankanwadi and S.G. 

Chapalgaonkar, JJ.), 2024 SCC OnLine Bom 5821 
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Dilip Gulelkar v. State of Goa, (Bharat P. Deshpande and Valmiki Menezes, JJ.), 2024 SCC OnLine 
Bom 5881 

Dilip Shankarrao Junghare v. Pramod Kedarnath Gandhi, (Anil S. Kilor, J.), 2024 SCC OnLine Bom 
5824 

Ganesh v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine Bom 5857 
Gayatri Mahila Udyog Sahakari Sanstha v. Maharashtra Jeevan Pradhikaran, (Anil L. Pansare, J.), 

2024 SCC OnLine Bom 5818 
General Manager v. Bharati Nandkishore Patil, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5812 
General Manager v. Bhupendra Singh Surindra Singh Saluja, (G.A. Sanap, J.), 2024 SCC OnLine 
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SREI Infrastructure Finance Ltd. v. Ravi Sankar Devarakonda, (Rajeev Bhardwaj, Member (Judicial) 
and Sanjay Puri, Member (Technical)), 2026 SCC OnLine NCLT 527 

Yes Bank Ltd. v. Ezeego One Travels & Tours Ltd., (Sanjiv Dutt, Member (Technical) and Ashish 
Kalia, Member (Judicial)), 2026 SCC OnLine NCLT 538 

  
Central Rules   [20] 

Industrial Relations Code (Removal of Difficulties) (Amendment) Order, 2026 
Customs Baggage (Declaration and Processing) Regulations, 2026 
Joint Electricity Regulatory Commission for the State of Goa and Union Territories (Conduct of 

Business) (7th Amendment) Regulations, 2025 
International Financial Services Centres Authority (Fund Management) (Amendment) Regulations, 

2026 
Indian Police Service (Fixation of Cadre Strength) Amendment Regulations, 2026 
Joint Electricity Regulatory Commission (Consumer Grievances Redressal Forum and Ombudsman) 

(First Amendment) Regulations, 2025 
Deferred Payment of Import Duty (Amendment) Rules, 2026 
Baggage Rules, 2026 
Office of the Principal Scientific Adviser to the Government of India, Scientists, Group ‘A’ Posts 

Recruitment Rules, 2026 
Mineral (Auction) Amendment Rules, 2026 
Delhi Police (Appointment and Recruitment) (Amendment) Rules, 2025 
Delhi Police (Appointment and Recruitment) (Amendment) Rules, 2024 (1) 
Delhi Police (Appointment and Recruitment) (Amendment) Rules, 2024 
Health Security se National Security Cess (First Amendment) Rules, 2026 
Border Security Force Combatised Para Medical Cadre (Group ‘C’) posts Recruitment Rules, 2026 
Indian Police Service (Pay) Amendment Rules, 2026 
Workshop Calculation and Science Instructor Recruitment Rules, 2025 
Solid Waste Management Rules, 2026 
Border Security Force, Assistant Commandant (Official Language) Group ‘A’ Combatised post 

Recruitment (Amendment) Rules, 2026 
Offshore Areas Mineral (Prevention of Illegal Mining and Transportation) Rules, 2026 

  
Central Notifications   [36] 

Cabinet Secretariat [Office of the Principal Scientific Adviser to the Government of India, Scientists, 
Group 'A' Posts Recruitment Rules, 2026 Noti. No. G.S.R. 68(E)] 

Central Board of Direct Taxes [Noti. No. S.O. 433(E)] 
Ministry of Finance [Notification No. 1/2026-Central Excise [Central Excise Notifications Budget 

2026]] 
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Ministry of Finance [Notification No. 2/2026-Central Excise [Central Excise Notifications Budget 
2026]] 

Ministry of Finance [Notification No. 3/2026-Central Excise [Central Excise Notifications Budget 
2026]] 

Ministry of Finance [Notification No. 4/2026-Central Excise [Amendment in Notification No. G.S.R. 
955(E)]] 

Ministry of Finance [11/2026-Cust (NT) [Amendment in Notification No. S. O. 748 (E)]] 
Ministry of Finance [12/2026-Cust (NT) [Amendment in Notification No. G.S.R. 1038(E)]] 
Ministry of Finance [13/2026-Cust (NT) [Deferred Payment of Import Duty (Amendment) Rules, 

2026]] 
Ministry of Finance [14/2026-Cust (NT) [Baggage Rules, 2026]] 
Ministry of Finance [15/2026-Cust (NT) [Customs Baggage (Declaration and Processing) 

Regulations, 2026]] 
Ministry of Finance [16/2026-Cust (NT)] 
Ministry of Finance [17/2026-Cust (NT)] 
Ministry of Finance [1/2026-Cust [Customs Notifications Budget 2026]] 
Ministry of Finance [2/2026-Cust] 
Ministry of Finance [3/2026-Cust] 
Ministry of Finance [4/2026-Cust [Amendment in Notification No. G.S.R. 379(E)]] 
Ministry of Finance [5/2026-Cust [Rescinds notifications of [Ministry of Finance (Department of 

Revenue)]] 
Ministry of Commerce and Industry [Amendment in Foreign Trade Policy, 2023 Notification No. 

56/2025-26] 
Ministry of Education [Noti. No. F.21(183)/Trg. Admn./RR(W/S Cal. & Sc.)/2022/168] 
Ministry of Environment and Forests [Noti. No. S.O. 388(E)] 
Ministry of Finance [IFSCA (Fund Management) (Amendment) Regulations, 2026 Noti. No. 

IFSCA/GN/2026/006] 
Ministry of Finance [Health Security se National Security Cess (First Amendment) Rules, 2026 

Notification No. 2/2026-HSNS Cess] 
Ministry of Finance [Noti. No. S.O. 495(E)] 
Ministry of Home Affairs [Border Security Force Combatised Para Medical Cadre (Group 'C') posts 

Recruitment Rules, 2026 Noti. No. G.S.R. 69(E)] 
Ministry of Home Affairs [Delhi Police (Appointment and Recruitment) (Amendment), Rules, 2025 

Noti. No. G.S.R. 74(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 93(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 94(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 96(E)] 
Ministry of Labour [Noti. No. S.O. 464(E)] 
Ministry of Mines [Noti. No. G.S.R. 102(E)] 
Ministry of Mines [Mineral (Auction) Amendment Rules, 2026 Noti. No. G.S.R. 71(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 60(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 61(E)] 
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Ministry of Power [JERC for the State of Goa and Union Territories (Conduct of Business) (7th 
Amendment) Regulations, 2025 Noti. No. JERC:1/2009] 

Ministry of Power [Noti. No. JERC-31/2024] 
  
State Rules   [4] 

Delhi Legal Metrology (Enforcement) Amendment Rules, 2026 
Senior Scientific Assistant (Finger Print) Forensic Science Laboratory Recruitment Rules, 2024 
Goa (National Geospatial Knowledge Based) Land Survey of Urban Habitations Rules, 2025 
Greater Bengaluru Area (Advertisement) Rules, 2025 
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